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Declaration of Assets and Liabilities

‘l'q:r-.m??-‘.?.%

T LR L]

1. RENU.KUMARL . sonsdaughterwite of SHALLESH. I VMAR

Ut ,

j Mm 108022 s yeBIS, beloRging to BIHAR. LELISLATINE. LSS gMELYy
service and presently working as ,SE.CURlT)’ revsemseanrasatssan
give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

L
f myself, my spouss and dependants*:
A.  Detalls of movable assets
\4“"%{‘ (Assets in joint name indlcating the extent of joint ownership will also have to be
given)
r. | Description Seif Spouss | Dopondant-1 | Dapendant-z | Degendant-3 |
| No. - Name(S) |37 Name doy_Name Etc. Nome |
QS ‘O (Iy | Cash .SBI 1,000 Ob/: Pue-2¢ o92/= 19, s0d /= Qo,noo/:'
ACCRE - e
nks, Financial |mF -/~ clein Bmk
¢ InEutions And |sp7- p- - N1L T o Banclemn
Mon-Banking 2 fe
fﬂ\v Financial A
£ & Companies =Ll
i /"P i ERETLS
P (i) | Bonds,
Debentures and ~ g [ 4 MIL
Shargs in. , ) e
companies '
(iv) | Other financial | | 7C s =
institutions, %M/_ L1< LIC
NSS, Postal IR s /)
Savings, LIC gaoo( - | 190/~
Policies, efc .
(v} | Motor Vehicles
(details of v 1) L
make, etc.) AcHvT N
(vi) | Jewellery (give | pog(c1)
details of J ) ISg CGT) 2
weight and 2009 (5) Iy
value)
(vil) | Other assets,
such as values
| of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

Jor BiTIe]

.



B.

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.

-

Description Self

‘Bpouse | Dependant-1
1 Hame

Dependant-2 | Dependant-3 |
Name Ete, Name

(i

Agricultural Land
- Location{s) NELL
=« Survey number(s)

- Extent {Total
measurement)
-Current market value

NIL N1

D)

Non-Aaricultural Land | 1K 6D
- Locatlon(s)

- Survey number(s) " M(m
- Extent (Total
measurement)
=Current market value

4y

14 Ay

(i)

i = Current market

Buildings (Commercial ALL |
and residential)
Location(s)

- Survey fdoor

number(s)

~ Extent (Total

measurement)

value

/)

()

| measurement)

Houses / Apartments,
etc.

- Lacation(s}

- Survey fdoor h
number(s) ' '
- Extent {Totai

= Current market
value

(v)

Others {such as i

mtgrest in property)

7y

ry

(2)

1 give herein below the details of my liabilities / overdues to public financial

urmtrtutians and government dues:-
[Note : Please glve separate details for each jtem)

N,

Dezcription

Name & address of Bank /
Financlal Institutions{s) /

Dupartment (5}

Amotint outstanding as

QM sienesrrerssbissanmme

()

{1} Loans from Banks

ausined Lean (881 )

10, 00000

(ii) Loans from financial
| institutions

{Itl] Government Dues:
{a) dues to departments
dealing with government
| accommeadation

MLL

(b} dues to departments
dealing with r.upply of
water

i

| (c) dues to departments
dealing with supply of
et»ectﬂcit'f




(d) dues to departments
dealing with telephonies e NIL
(e) dues to departments
dealing with government
transport (including 1) T
aircraft and helicopters)
(f) Other dues, If any

) 47

s

(b} {1} Incomie Tax including

surcharge [Also Indicate | pon Ao — C R P K95 Y24
the assessment year upto !,
which Income Tax Return
flled. Give also Permanent
Account Number {PAN)]
(i) Weaith Tax [Alsn :
Indicate the assessment )
year upto which Weaith
Tax return filed, ]

{ (Hi) Sales Tax [Only in
case of proprietary /1 oy
| business)

(iv) Property Tax
C.  Parsonal Detajl
GPF/CPF/PRAN No.  :- RIS/ PLA — 10g3 ‘ J
Gender - evh)

Date of Birth - l | 9 1| l a _:_} D (0D
Cliadiiin 5 el
ass/Group c (A/B/C)
- Cadre t- :

|Brhar legislnhive. Asemble cecuy ty J
{Full Name &.g. B.A.5.-Bihar Administrative Service,

B.5,5.- Blhar Secretarlat Service etc.)

Home Digtrict = /VQ,QCM(J,C{

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature i BRI R TR i

Name of Employee: ?‘E.V}‘dk%mqﬂ ,,,,,

place:.. Palnd......... Designations,... 5564, 1175, (042 o
Date:d..93] 2035 Department:.. [.Mar3 ')CJ Baanch, ).
Note: Please sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)

in prascribad format.

Yo apR)

: | * SJoalArS



